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C a v fo ! aid for tmpl mi — of  
inigitton schemes In G ija n t

1113. SHRI PRASANNBHAI MEH-
TA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased 
to state:

(a) whether during the last 3 years 
Gujarat State had submitted to the 
Union Government some irrigation 
schemes to be implemented by that 
State;

(b) whether the Union Government 
had accepted them; and assured aid 
for their implementation; and

(c) if so, how much aid has been 
given by the Centre so far to the 
State for improvement of the irriga-
tion?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) to
(c ). Gujarat Government had sent 
reports for two major and eight 
medium irrigation schemes to the 
Central Water Commission for clear-
ance during the last three years. 
Planning Commission have since ap-
proved four medium schemes, namelv, 
Deo. Sani. Uud and Kalubhar. Of 
the remaining, replies to the com-
ments of the Central Water Commis-
sion in respect of one inajor and two 
medium schemes are awaited from 
the State Government. Two medium 
schemes involve inter-State aspects 
and one inajor scheme is under 
examination in the Commission.

Irrigation is a State subject funds 
for execution of irrigation projects 
are provided by the State Govern-
ments within the framework of their 
overall developmental plans. Central 
assistance is given to the States in the 
form of block loans and grants which 
is not related to any individual sector 
of development or projects.

The Central Government had pro-
vided an advance plan assistance of 
Rs. 7.30 crores during 1975-76 and 
Rs. 3 crores during 1976-7? to Gujarat

Government to accelerate the tempo 
of works and to achieve early irriga-
tion benefits under selection irriga-
tion projects.

Fluids for improvement of M nw tfaa 
and Welfare o f Children in G ajant

1114. SHRI PRASANNBHAI MEH-
TA: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND 
CULTURE be pleased to state:

(a) whether the State of Gujarat 
has not been provided sufficient funds 
for the improvement of education and 
welfare of the children;

(b) if so, the total aid given by the 
Centre to the State Government for 
this during the last three years;

(c) bow much of the aid was uti-
lised by the State Government; and

(d) what steps are being taken to 
give more aid to the State fbr the 
increase in education and welfare of 
the children of TTTe State?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR PRATAP CHANDRA CHUN- 
DER): (a) and (b>. Central Assis-
tance for State Plan programmes is 
released for the plan as a whole and 
not for different heads of develop-
ment

(c) and (d). Do not arise.

Allotment of MXG Hoases by D.D.A.

1115. SHRI RAMANAND TIWARY: 
Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether 'Government propooa 
to examine the recent allotment o f 
Middle Income Group Houses by 
D.D.A. during the last two years; and

(b) if so, the broad outlines there-
of?
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THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE- 

' HABILITATION (SHRI SIKANDAR 
BAKHT): (a) and (b ). Some com-
plaints have been received and these 
are being looked into.
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